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REFERENCE TO ALLEGED VICTIMISA-
TION BY THE MANAGEMENT OF 

DELHI PUBLIC SCHOOL OF 
TEACHERS,   ETC. 

SHRI BHUPESH GUPTA (West Bengal) : 
With your permission I wish to invite the 
attention of the Government to another serious 
development. The management of the Delhi 
Public School, Mathura Road, New Delhi, has 
started witch-hunting against the teachers. As 
you know, the matter came up for discussion in 
the House, as also the manner in which this 
school was run to the detriment of teachers. 
Now they have put up a notice, which reads as 
follows  : 

"This is to notify to all the employees and staff 
of Delhi Public School that participation, 
direct or indirect, in the activities in connec-
tion with any Union or Association are 
derogatory to the interest of the school and it 
will be taken by the administration of the 
school as a serious act of indiscipline which 
may result in Termination of services of 
individual or individuals. 

This notice is put on the school notice board for 
the information of all, in the interest of the 
peaceful functioning of the school." 

E.O. will announce it in vernacular to Class 
IVth employees." 

This is signed by the Principal, 'Padma Shri 
Devi Dayal.' This is dated 18th August, 1972. 
We are a little shocked. There is the Education 
Ministry in this country. This is the kind of 
notice that is put up! This man is honoured as 
"Padma Shri"! I do not know ? I do not know 
why they are supperessing the trade union or 
association of people just for   normal actvities   
.   .   . 

 
SHRI BHUPESH GUPTA  :   Sir     I do 

umniuslS,   'I3'  tWS  iS  Wh0"y     «**   and be cu S', ACademiC freed°m is sou^ht to De curta,led and the elementary    rights    of 

teachers, employees and other workers are 
curtailed simply because they have formed an 
assoiation in defence of their rights. I would 
seek the intervention of the Government in 
general, and of the Education Ministry in 
particular. 

I demand, Sir, that the system of public 
schools should be abolished forthwith through 
out the country, and in Delhi in particular, and 
these schools should be taken over. Why should 
there be public schools for some vested 
interests where only the rich people can go ? 
These are systems of corruption ? As you know, 
Sir, only the sons and daughters of the ICS 
officers and other such people go there. These 
people go there and bribe them. This is the 
exposure we made in this House. The result is 
that there is victimisation. I would ask the 
Government to   take necessary   action. 
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